GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.UPLOK-2/DE/202/201 6/ARE-11 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 14/12/2021

RECOMMENDATION

Sub:- Departmental inquiry against;
1) Smt. N.R. Yashoda, Second Division Assistant,
Karnataka Housing Board, Davanagere;
2) Sri H.J. Basavaraju, Second Division Assistant,
Karnataka Housing Board, Davanagere —~ Reg.

Ref:- 1) Order No.ﬁﬁamo/&sd@é/ﬁ;.m—l/&@cﬁ‘/ﬂ/zo13—14, dated

13/6/2016 of the Housing Commissioner,
Karnataka Housing Board, Bengaluru

2) Nomination order No.UPLOK-2 /DE/202/2016,
Bengaluru dated 29/6/2016 of Upalokayukta, State
of Karnataka, Bengaluru

3) Inquiry Report dated 1/ 12/2021 of Additional
Registrar of Enquirics-11, Karnataka Lokayukta,
Bengaluru

The Housing Commissioner by order dated 13/6/2016
initiated the disciplinary proceedings against Smt. N.R. Yashoda,
Second Division Assistant and Sri H.J. Basavaraju, Second
Division Assistant — both of Karnataka Housing Board, Davanagere
(hereinafter referred to as Delinquent Government Officials 1 & 2,
for short as DGO-1 & DGO-2 respectively) and entrusted the

Departmental Inquiry to this Institution.

2. This Institution by Nomination Order N 0.UPLOK-2/DE/202/
2016 Bengaluru dated 29 /6/2016 nominated the Additional
Registrar of Enquiries-11, Karnataka Lokayukta, Bengaluru, as the

Inquiry Officer to frame charges and to conduct Departmental
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Inquiry against DGOs 1 & 2 for the alleged charge of misconduct,

said to have been committed by them.

3. The DGO-1 Smt. N.R. Yashoda, Second Division Assistant
and DGO-2 Sri H.J. Basavaraju, Second Division Assistant — both
of Karnataka Housing Board, Davanagere were tried for the
following charge:-
oS On.0%.0hdNeE, BIOH THEF IZODITL I B
B B 0ATo0LD, QBe0D  TeE  ZTOODID,  TDoreds n®
WOTP, BT deynd 201339 FFW,  dWFLADITON,
TOFWE B DDOBY,  WBoneedd 9B\doB  w0keTen
JRBIB[, BTSSR Jromed BRBEAHRT  FwowoNn
BP0 TI[IW, FRBE Iwen Be.1,800/~ ©0BT BEOT/R,
QEBELD 2.T90WR, IBFFBReH DTN TFFD IPFTIR IRBYT
0¢80T IBNBZR0CE NIFBICWV0T [EFR FOOFWT [OMOCS
Beesd QORI (IBE) 19668 Q0D 3(HoronY wErEd
@%ﬁ(‘%@@.”
4, The DGO-1 Smt. N.R.Yashoda died on 12/5/2019 during the
pendency of inquiry. Therefore, the inquiry officer has recorded
the abatement of disciplinary proceedings against DGO-1 Smt.
N.R. Yashoda, the then Second Division Assistant Karnataka

Housing Board, Davanagere.

Sk The Inquiry Officer (Additional Registrar of Enquiries-11) on
proper appreciation of oral and documentary evidence has held
that the Disciplinary Authority has proved the above charge
against DGO-2 Sri H.J. Basavaraju, Second Division Assistant

Karnataka Housing Board, Davanagere.

6. On re-consideration of inquiry report and taking note of the
totality of the circumstances of the case, I do not find any reason
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to interfere with the findings recorded by the Inquiry Officer. It is
hereby recommended to the Government to accept the report of

Inquiry Officer.

7. It is hereby recommended to the Government for recording
abatement of disciplinary proceedings against DGO-1 Smt. N.R.
Yashoda, the then Second Division Assistant, Karnataka Housing

Board, Davanagere.

8. As per the First Oral Statemen| submitted by DGO-2, he has
retired from service on 31 / 5 /2017.

o. As per the Service particulars furnished, the DGO-2 Sri
Basavaraju has retired from service on 31/5/2017. As such, the
DGO is now aged about 65 years. Considering his age and number
of years of service put in by the DGO, a lenient view is taken for
recommending penalty to be imposed on the DGO. Accordingly,
having regard to the nature of charge proved against the DGO Sri
H.J. Basavaraju, Second Division Assistant, Karnataka Housing
Board, Davanagere, it is recommended to the Government for
imposing penalty of permanently withholding 15% of pension

payable to DGO Sri H.J. Basavaraju.

10. Action taken in the matter shall be intimated to this

Authority.

Comninccted records are \,quecd llcrf,WlLIl

FQU / r}/f?f:“'- 9 ]
(JUSTICE B.S.F ATIL)’ "
Upalokayukta,
State of Karnataka,
Bengaluru
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